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3. Shri Rajendra cupta,

DELHI  VIDIAN SALHA
LIST OF BUSINRESS

Wednesday, July, 24, 199 / Shravana 02, 191 (sala)

2.00 ..

1o QUESTIONS

Questions as entorad in

separate liskt to be
and answers given,

asked

2 CJOURNNHENT MUl ION

Shri Jag Parvesh Chandra s
Shri Deep Chand Bandhu :

.

to move the following motion :-

"to discuss the situation arising ou: of
the total broalidown of Electricity in
the Union Territory of Deli
in innumeranhla hardships te
and unpreocedent o

rosultineg
its residents *
shorta e of watop "

Ministor
Affairs, Transvort & Bxe ise to
d

House copies o. the followin

of Liw, Justica, Logislative
lay on the Table of the

-

a) Delii Legal Sorvices Authoritioes
Ruliss, 13096,
b) Delhi wamily Courtsa palen, 1996,
4, MOTION
et
Shri Ram Bhaj :
Shri Mahender 3ingh Saathi s
to move the following mok ion g-
"Ihat cthis Howse Agrens to Llis Hlavonth
Report of the ilusinass Advi oYy Coimmittee
presented to the House on 22 July, 1996."
MOT IO
Shri Jag Parvesh Chandra :
Shri Aloii Kumar :
to move the fol lowing motion -
"That this ilousze dagrees to the Ilinth Report
of the Comnittme on Private Honboers' nills
and Resolutions hraecent.«d Lo tLhe Houses on
23 July, 1936,
SrEl % 4
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list,
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Discussion on the Stat
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